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1 2 3 4
1. Mizoram Nil Nil
12. Rajasthan 1705 Nil
13. Telengana 100 Nil
14. Tripura Nil Nil
15. Uttarakhand 50 15
16. Uttar Pradesh 585 9
17. West Bengal 52 2
18. Dadra and Nagar Haveli 2 Nil
19. Daman Diu Nil Nil
20. Delhi 239 Nil

Low conviction in rape cases

1023, SHRI BAISHNAB PARIDA: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) whether conviction rate in rape cases in India is very low ie. around 24

per cent, the details thereof along with reasons therefor;,

(b) whether one of the reasons for this low rate is that the public fails to come

out to report such crimes; and

{c) whether to overcome this, it is proposed to create awareness among the
public to come out with facts and report the matter to the court to control such

crimes and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) As per National Crime Records
Bureau (NCRB), State/UT-wise cases registered, cases chargesheeted, cases convicted,
persons arrested, persons chargesheeted, persons convicted and conviction rate under
rape during 2011-2013 1s enclosed in the Statement (See below).

(b) and (c¢) The conviction rate suffers mainly due to poor investigation,
insufficient forensic evidence, long procedural delay in courts, witness turning
hostile ete. The non-reporting of cases by public leads to low registration of cases
i.e. First Information Report (FIR); however, it may have no substantial impact on

conviction rate as such.



Statement

Number of Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV), Persons Arvested (PAR), Persons Chargesheeted
(PCS), Persons Convicted (PCV) and Case Conviction Rate (CVR) under rape during 2011 to 2013

Sl State/UT 2011 2012 2013
No. CR C§8 CV PAR PCS PCV CVR CR C5 CV PAR PCS PCV CVR CR C§ CV PAR PCS PCV CVR
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21 22 23
1. Andhra 1442 1216 111 1758 1783 157 11.0 1341 1276 108 1664 1608 178 11.2 1635 1149 105 1960 1679 190 11.6
Pradesh
2. Arunachal 42 38 4 47 41 4 17.4 46 24 3 47 24 3 10.0 75 62 1 106 61 1 50.0
Pradesh
3. Assam 1700 1012 179 1470 1080 165 233 1716 1110 97 1626 1156 153 192 1937 1366 123 1745 1313 123 139
4. Bihar 934 820 210 1185 1036 246 248 927 902 119 1327 1398 161 195 1128 840 180 1156 1039 271 318
3. Chhattisgarh 1053 1027 217 1257 1253 240 245 1034 988 223 1214 1201 259 228 1380 1366 364 1637 1591 485 277
6. Goa 29 33 4 34 46 4 28.6 55 26 1 61 35 1 8.3 86 60 2 103 72 2 28.6
7. Gujarat 439 409 31 621 616 46 147 473 438 31 647 631 56 153 732 662 43 1027 998 54 18.8
8. Haryana 733 532 135 801 820 175 234 668 635 133 940 997 180 253 971 792 287 1398 1386 420 31.9
9. Himachal 168 143 29 187 183 46 223 183 149 29 259 240 41 271 250 199 56 299 307 81 24.6
Pradesh
10.  Jammu and 277 231 14 349 346 18 83 303 257 19 388 387 28 7.5 378 241 22 404 401 36 5.9
Kashmir
11. Jharkhand 784 604 185 758 731 220 3%0 812 602 161 780 706 196 286 1204 884 264 1135 1058 308 404
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12. Karnataka 636 533 74 837 812 84 19.8 621 587 65 842 795 97 152 1030 856 90 1263 1156 101 21.2
13. Kerala 1132 706 31 1226 798 390 154 1019 961 57 1259 1186 62 229 1221 977 92 1358 1151 103 255
14. Madhya 3406 3223 826 4593 4603 898 23.6 3425 3483 547 4822 4842 758 195 4335 4085 1079 5879 5800 1456 24.7
Pradesh
15. Maharashtra 1701 1565 205 2533 2422 268 203 1839 16le 164 2591 2479 215 16l 3063 2591 181 4243 3814 249 175
16. Manipur 53 5 1 24 5 2 100.0 63 9 0 46 12 0 - 72 15 2 37 16 i} 50.0
17. Meghalaya 130 81 0 128 83 0 - 164 93 7 182 100 7 467 183 198 7 190 215 7 53.8
18. Mizoram 77 68 46 74 70 40 80.7 103 95 61 122 96 59 824 89 69 39 89 83 47 66.1
19. Nagaland 23 20 16 27 19 29 842 21 15 8 26 21 19 727 31 22 18 41 26 10 85.7
20. Odisha 1112 1037 148 1224 1219 204 232 1458 1336 154 1666 1631 184 21.3 1832 1660 108 2080 2047 131 16.0
21. Punjab 479 426 155 598 571 208 363 680 512 151 895 6% 201 331 888 812 382 1048 978 464 413
22. Rajasthan 1800 1119 205 1642 1634 358 26,1 2049 1225 230 1807 1778 408 30.0 3285 1947 270 2783 2771 434 31.7
23. Sikkim 16 12 11 25 12 11 55.0 34 24 1 29 20 18 500 43 48 59 43 44 59 73.8
24. Tamil Nadu 677 478 72 837 6ll1 110 204 737 5538 60 962 862 104 20.1 923 1076 133 1193 1247 186 26.2
25. Tripura 205 238 24 258 248 28 11.9 229 206 16 202 215 19 147 233 252 21 356 298 21 17.4
26. Uttar Pradesh 2042 1580 816 3571 2398 1325 3564 1963 1513 619 3593 2508 809 503 3050 2302 663 5587 3664 939 537
27. Uttarakhand 129 98 48 149 143 73 545 148 128 75 184 187 93 630 228 179 111 28% 291 189 563
28. West Bengal 2363 2004 79 1870 2104 121 11.5 2046 2165 112 1963 2165 124 109 1685 2577 151 2674 12642 181 126
ToTar (STATES) 23582 19258 3876 28083 25687 5470 259 24157 20933 3251 30144 27976 4433 231 31967 27287 4853 40123 36148 6554 26.8
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21 72 23

29. A&N Iglands 13 22 0 28 48 0 - 12 7 3 17 15 3 375 27 35 3 36 44 3 214
30. Chandigarh 27 21 9 27 31 10 429 27 34 9 34 41 11 333 45 29 18 49 31 21 419

31. D&N Haveli 4 3 0 4 3 0 - 3 6 1 5 8 2 200 5 3 0 9 7 0 -
32. Daman and Din 1 0 0 0 0 0 - 5 4 1 10 9 1 50.0 8 9 0 10 10 0 -
33. Delhi 572 477 186 707 647 243 415 706 568 297 892 862 368 493 1636 1386 227 1851 1608 314 357
34. Lakshadweep 0 0 1 0 0 1 50.0 0 0 0 0 0 0 - 2 0 0 4 0 0 -
33, Puduchemry 7 4 0 29 20 0 - 13 13 1 15 14 3 50.0 17 6 0 33 8 0 -

Of SA2MSUE UaITM TL1T

Totar (UTs) 624 527 19 795 749 254 411 Te6 632 312 973 949 388 482 1740 1468 248 1992 1708 338 355

TotaLn 24206 19785 4072 28878 26436 5724 264 24923 21565 3563 31117 28925 4821 242 33707 28755 5101 42115 37856 6892 27.1
(ALL-INDI1A)

Source: Crime in India data

- Indicates division by zero

Dispoal of cases and persons by court and police during the year may be reported in previous year.
Conviction Rate = % of Cases convicted out of cases in which Trial were completed.
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